23.02.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

23.02.2018

COURT NO.8
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE INDERMEET KAUR

AT 2.15 PM

IFCI LTD. S.S.AHLUWALIA,JATIN TEOTIA

VS CEYLON BISCUIT AND OTHER SARVESH KR.MISHRA,VIVEK CHIB
ASIF AHMED,RUDRAJIT GHOSE
VIKRAMADITYA,MEGHA BHAWANA
RUCHI SINDHWANI

1.REVIEW PET.NO.348/2016
CO.APP.7/2013

COURT NO.7
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

HON'BLE MR. JUSTICE NAJMI WAZIRI

1.CRL.A.231/2017 DEEPAK YADAV
VS STATE (GOVT OF NCT OF DELHI )

2.CRL.A.317/2017 RAVI @MUNNA
CRL.M. (BAIL)545/2017 VS STATE

3.CRL.A.493/2017 BABU MUSAHID @ ALI @ AKRAM CHETAN LOKUR,HARSH PRABHAKAR
CRL.M. (BAIL)871/2017 VS STATE NCT OF DELHI HARSH PRABHAKAR,ANIRUDH TANWAR

CHETAN LOKUR,PRITISH CHAUDHARY
RAVI NAIK.



23.02.2018 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.7

(DIVISION BENCH-VIIT)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 aM

1.MAT.APP. (F.C.)2/2018 SUSHMA IMRAN ALI,JOHAR ADEEB
CM.NO.64/2018 VS MANOJ KUMAR
CM.NO.65/2018
CM.NO.66/2018

COURT NO. 25
HON'BLE MR. JUSTICE J.R. MIDHA

1.FAO 454/2016 YOGESH JAIN & ANR FANISH K. JAIN, MADHU GOEL
CM.NO.34185/2016 VS RAJESH & ORS HARI KISHAN

HIGH COURT OF DELHI
22 February,2018 REGISTRAR (LISTING)



23.02.2018

AT 10.30 A.M.

20. CsS(0S) 2163/2011

21. O.M.P. 397/2015

22. O.M.P.

(CoMM) 38/2018

FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 20 (Os - B)
HON'BLE MR. JUSTICE NAVIN CHAWLA

SUNITA CONST. CO. SANDEEP SHARMA,6 ADITYA
Vs. UNIVERSITY OF DELHI VASHISHTH, G.K.PATHAK
THE UNION OF INDIA MANISH MOHAN,M.K.SINGH
Vs. M/S CITY PROMOTER & RAHUL PANDEY

BUILDWELL PVT. LTD.

SUBHASH INFRAENGINEERS PVT. ANIL MITTAL, JAGJIT SINGH,
LTD. NARAYAN DEV
Vs. UNION OF INDIA
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